BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
AHMEDABAD

IA 207/2017 In C.P. (1.B) No. 44/9/NCLT/AHM/2017

Coram:  Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- - * MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2017

Name of the Company: ~ Syso Industries Ltd.
Ecoplast Ltd.
Section of the Companies Act:  Section 9 of the Insolvency and Bankrupc
Code
S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION REPRESENTATION _ SIGNATURE
1. DRIReM RLPANC Pek o) Regpomd /)
. ) 'NP\QL-&LNJ"

Heard arguments of Original Respondent/ Applicant in IA no. 207/2017. Notice on'
‘the application given to Original Applicant by mail. .

Heard original Applicant Counsel also.
CP (IB) no. 44/2017 is reopened.
Heard arguments of both Sides in CP (IB) no. 44/2017.
Order reserved. - o -
_ o I\ o3y

BIKKI RAVEENDRA BABU

MEMBER JUDICIAL
Dated this the 25th day of July, 2017. _ '




